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 Revised  Estimates  and  Budget  Estimates
 of  Employees’  State  Insurance

 Corporation

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR,  EMPLOYMENT
 AND  REHABILITATION  (SHRI  S.C.
 JAMIR)  :  I  beg  to  lay  on  the  Table  a  copy
 of  the  Revised  Estimates  for  the  year  968-69
 and  Budget  Estimates  for  the  year  1969-70
 of  the  Employees’  State  Insurance  Corpora-
 tion  under  section  36  of  the  Employees’
 State  Insurnace  Act,  1948,  [Placed  in
 Library.  See  No.  LT  —677/69}

 FINANCIAL  COMMITTEE,  ‘1968-69.
 (A  REVIEW)

 SECRETARY  :
 copy  of  ‘Financial
 (A  Review)”.

 I  lay  on  the  Table  a
 Committees,  1968-69

 MESSAGE  FROM  RAJYA  SABHA

 SECRETARY  :  Sir,
 the  following  message  received  from
 Secretary  of  Rajya  Sabha  :—

 “In  accordance  with  the  provisions  of
 tule  YW  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya  Sabha,
 I  am  directed  to  enclose  a  copy  of  the
 Press  Council  (Amendment)  Bill,  1969,
 which  has  been  passed  by  the  Rajya
 Sabha  at  its  sitting  held  on  the  I2th
 August,  +1969."

 TI  have  to  report
 the

 PRESS  COUNCIL  BILL  (AMENDMENT)

 Amenément  as  Passed  by  Rajya  Sabha

 SECRETARY  :  Sir,  I  lay  on  the  Table
 of  the  House  the  Press  Council  (Amendment)
 Bill,  1969,  as  passed  by  Rajya  Sabha.

 PETITION  RE.  RELEASE  OF  PRISONERS
 DURING  MAHATMA  GANDHI

 CENTENARY

 SHRI  J.  H.  PATEL  (Shimoga)  :
 a  few  words  in  Kannada.

 Spoke

 SRAVANA  23,  189),  (SAKA)  322 ‘B.  0.  AL

 MR.  SPEAKER:  Just  present  the
 petition.  That  is  all.

 SHRI  J.H.  PATEL:  Sir,  I  beg  to
 Present  a  petition  signed  by  Shri  R.  R.
 Diwakar  and  others  regarding  release  of
 prisoncrs  on  the  occasion  of  Mahatma
 Gandhi's  birth  centenary.

 2.58  hrs.

 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  SHIPPING  AND
 TRANSPORT  (SHRI  RAGHU  RAMAIAH):
 With  your  permission,  Sir,  I  rise  to  announce
 that  Government  Business  in  this  House  dur-
 ing  the  week  commencing  from  8th  August,
 1969,  will  consist  of  :

 (1)  Further  consideration  and  passing
 of  the  Lokpal  and  Lokayukta  Bill,
 1968,  as  reported  by  the  Joint  Com-
 mittee.

 (2)  Discussion  and  voting  on:
 Supplementary  Demands  for

 Grants  (Railways)  for  1969-70,
 Demands  for  Excess  Grants

 (Railways)  for  ‘1967-68,
 Supplementary  Demands  for

 Grants  (General)  for  1969-70,
 (3)  Consideration  of  Statutory  Resolu-

 tion  to  be  moved  by  Shri  Yashpal
 Singh  and  others  regarding  dis-
 approval  of  the  Press  Council
 (Amendment)  Ordinance,  969  and
 consideration  and  passing  of  the
 Press  Council  (Amendment)  Bill,
 1969,  as  passed  by  the  Rajya
 Sabha.

 (4)  Consideration  and  passing  of  :
 The  Khuda  Baksh  Orfental

 Public  Library  Bill,  1968,
 The  Indian  Registration  (Amend-

 ment)  Bill,  1968,  as  passed  by
 Rajya  Sabha.

 The  Oaths  Bill,  1968,  as  passed
 by  Rajya  Sabha.

 The  Foreign  Marriage  Bill,  1969,
 as  passed  by  Rajya  Sabha.

 The  Wakf  (Amendment)  Bill,
 1969,  -  passed  by  Rajya  Sab!  i.
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 {Shri  Raghu  Ramaiah]
 The  Advocates  (Second  Amend-

 ment)  Bill,  1968,  as  passed  by
 Rajya  Sabha.

 (5)  Discussion  on  the  Report  of  the
 Committee  on  Defections  on  a
 motion  to  be  moved  by  the  Minister
 of  Home  Affairs.

 (6)  Discussion  on  the  Rosolution  to  be
 moved  by  the  Minister  of  Home
 Affairs  sceking  approval  of  the
 Proclamation  in  relation  to  the
 State  of  Bihar.

 श्री  मो लहू  प्रसाद  (बांस गांव)  :  प्रत्यक्ष
 महोदय,  संसद्-कार्य  मन्त्री  ने  प्रगति  सप्ताह  के
 लिए  कार्य  की  जो  सूची  सदन  के  सामने  रखी
 है,  उस  में  पेरूमल  कमेटी  की  रिपोर्ट  पर  चर्चा
 सम्मिलित  नहीं  है।  वह  रिपोर्ट  कई  महीने
 पहले  रुदन  के  टेबल  पर  रखी  गई  थी  और
 वह  भपनुसूचित  जातियों  कौर  अनुसूचित
 ख़ादिम  जातियों  के  भ्रामक  और  सामाजिक
 उत्थान  के  विषय  में  है।  मेरा  निवेदन
 है  कि  उस  रिपोर्ट  पर  शीघ्र  ही  चर्चा  करने  का
 अवसर  दिया  जाये  |

 श्री  राम  चररा  (खुर्जा)  :  भ्रष्यक्ष  महोदय,
 मैं  भी  अनुरोध  करता  हूँ  कि  परुमल  कमेटी  की
 रिपोर्ट  पर,  जो  बहुत  पहल  टेबल  पर  रखी  गई
 थी,  इस  सदन  में  जल्दी  डिसकशन  होनी
 चाहिए।

 3.00  brs.

 SHRI  S.  M.  BANERJEE  (Kanpur)  :  Sir,
 the  Resolution  will  be  discussed  on  the
 victimisation  of  Central  Government  emp-
 loyees  during  the  968  strike,  The  time  has
 been  agreed  to  by  the  Business  Advisory
 Committee.  That  is  going  to  be  discussed
 on  the  49  of  this  month;  that  is,  next
 week.

 But  I  find  that  an  one-hour  discussion
 has  been  allowed.  Am  I  to  take  it  that  this
 discussion  has  been  allowed  by  the  Speaker
 and  it  has  not  come  from  the  Minister  of
 Parliamentary  Affairs  ?  I  want  a  clarification
 from  you  on  this,  I  have  been  informed  that
 the  Speaker  has  very  kindly  allowed  the
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 discussion  for  one  hour  on  the  I9th
 instant.

 श्री  कंवर  लाल  गुप्त  (दिल्ली  सदर):
 प्रत्यक्ष  महोदय,  मुझे  तो  केवल  एक  ही  बात
 कहनी  है  कि  इस  सदन  ने  पिछले  सप्ताह  यह
 स्वीकार  किया  था  कि  तेलंगाना  #  बारे  में  एक
 डिस्कशन  होगा  |

 अध्यक्ष  महोदय  :  वह  होगा  |

 श्री  प्रद दुल  नौ  डार  (गुड़गाँव)  :  प्लान
 ए  प्वाइंट  श्राफ  झा डर।  श्रष्यक्ष  जी,  चूकि
 लंच  के  बाद  श्राप  तशरीफ  नहीं  लाते,  इसलिए
 मुझे  यह  प्वाइंट  श्राफ  गार्डर  रेज़  करना  पड़ा  |
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 ब्रायन  महोदय  :  रघुरमंया  जी  को  उन  का
 जबाब  पहले  दे  लेने  दीजिए.  फिर  श्राप  रेज  कर
 लेना  ।

 The  hon.  Minister  may  reply  to  the
 other  points  and  then  Shri  Abdul  Ghani
 Dar  may  raise  his  point.

 SHRI  RAGHU  RAMAIAH  :  About
 the  Committee  on  Adibasis,  I  shall  have  to
 look  into  it.  As  regards  the  other  matters
 also,  I  shall  have  to  look  into  them.

 झा  रब्बुल  गनी  डार  :  स्पीकर  साहब,
 मेरा  प्वाइंट  ग्राफ  भ्रामक  बना  सिम्पल  है।  कल
 जब  लोकपाल  बिल  पर  बहस  हो  रही  थी  तो
 श्री कंवर  लाल  ग्रुप्स  न ेएक  प्राविधिक  मोहन
 मूव  करना  चाहा  1  उस  में  उन्होंने  यह  कहा  कि
 मुल्क  में  प्रेसिडेंसी  का  एलक्दान  होने  जा  रहा  है
 उस  में  बड़े  गन्दे  पोस्ट्स  पाय।  हो  रहे  हैं
 (व्यवधान  )  ...जरा  मेरी  दर्ज  सुन  लीजिए...
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 SHRI  S.M.  BANERJEE:  I  rise  toa

 point  of  order.  Are  we  discussing  Shri
 Nijalingappa  or  Shri  Sanjiva  Reddy  here  ?
 What  is  the  hon.  Member  discussing  now  ?

 श्री  अब्दुल  नौ  डार  इन्होंने  कहा  कि
 इस  वक्त  इस  बिल  पर  बहस  को  पोस्टपोन  किया
 जाय  शौर  उस  मामले  को  लिया  जाय  क्योंकि
 इस  में  देश  की  बड़ी  हानि  हो  रहो  है  :  उन  को

 कहना  यट  था  कि  रिया  का  जो  रेडियो  है
 मास्को  वह  बार-बार  एक  कंडीडेट  का  जिक्र
 कर  रहा  है,  गिरि  के  हक  में  प्रोपेगेंडा  कर  रहा
 है...(व्यवधान)
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 प्रत्यक्ष  महोदय  :  छोडिए  इस  बात  को  |
 मेरे  बारे  में  श्राप  ने  कहा  कि  दो  बजे  के  बाद
 मैं  नहीं  पाता  है  तो  उनकी  वजह  यह  है  कि
 जब  से  मैं  'छाया  मैं  बराबर  ड्राप  लोगों  के  साथ
 मिलने  की  कोशिश  कर  रहा  हैं,  कई  बार  मिटिये

 हुई  हैं,  अपनी  पनी  तरफ  मे  प्राय  को  समझने
 की  कोशिश  कर  रहा  हूँ।  शौर  डिप्टी  स्पीकर

 साहब  हैं  नहीं,  ar  जाय  तो  प्रिया  है...
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 of  Congress  Party  Matters

 (व्यय यान)  ...बह  बिल्कुल  सही  सलामत  हैं  भौर
 काम  भी  सब  ठीक  चल  रहा  है  ny

 We  shall  now  adjourn  for  lunch  and
 meet  again  at  4.00  hours.

 3.05  brs.

 The  Lok  Sabha  adjourned  for  Lunch
 till  Fourteen  of  the  Clock

 The  Lok  Sabha  re-assembled  after  Lunch
 at  five  minutes

 me  gen  of  the
 Clock

 {Shri  Vasudevan  Nair  jn  the  Chair]

 RE  :  ALLEGED  DISCUSSION  BY
 CABINET  OF  CONGRESS  PARTY

 MATTERS

 st  जाज  फरनेग्डीज  (बम्बई-दक्षिण)  :
 प्रत्यक्ष  महोदय,  मैं  संविधान  के  अ्रन्तगंत  एक
 व्यवस्था  का  प्रश्न  उठाना  चाहता  हूं  -  राज

 सुबह  के  तमाम  प्राकारों  में  यह  खबर  छुपकर
 भाई  हैं  कि भारत  की  सरकार  की  काबीना  में,
 कैबिनेट  में  कांग्रेस  दल,  Untrrupiions,

 MR.  CHAIRMAN  :  If  it  is  not  a  point
 of  order,  I  take  it  that  he  wants  to  make  a
 submission  to  the  Chair.

 श्री  जाज  फरनेम्डोज  :  मैं  भारत  के  संविधान
 को  लेकर  प्रदान  उठाना  चाहता  है--प्वाइंट  श्राफ
 बाइरन  कहिये  लेकिन  भारत  के  संविधान
 को  लेकर  मैं  भ्रामक  सामने  एक  प्रदान  रखना
 चाहता  हूँ  dae  (ब्यवधाम)  ...कल  भारत  सरकार
 की  काबीना  में,  कांग्रेस  पार्कों  में  इस  समय  चल
 रहे  भेड़ों  को  लेकर  काफी  बहस  हुई  यह
 खबर  राज  के  अखबारों  में  कराई  है।  टाइम्स
 श्राफ  इण्डियन  ने  पहले  करने  पर  लिए  है

 “Cabinet  fails  to.  solve  the  crisis  :  the
 Union  Cabinet  discussed  this  evening  the
 the  grave  crisis  facing  the  Congress  but
 was  unable  to  evolve  a  solution  to  pre-
 vent  the  split  in  the  party.”

 me  भी  उसमें  काफी  लम्बी  खबरें  हैं,
 उनको  पढ़कर  मैं  आपका  ज्यादा  समय  नहीं
 लेना  चाहता  |  मेरा  निवेदन  यह  है  कि  श्राप


